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Internal Promotion Quota
Vidyalayas

in Kendriya

3446. SHRI N. GIR1l PRASAD: Will
the Minister of HUMAN RESOURCE
‘DEVELOPMENT be pleased to state :

(a) whether it is a fact that internal
promotion quota earmarked for teaching
staff of Kendriya Vidyalayas is 33.3 per
gent ; and

(b) if so, what are the details of vacant
posts, category-wise that were available for
filling through the direct and promotional
channels during the current and preceding
two sessions as also the details of those
which have been filled through promotions
during the period referred to above ?
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THE DEPUTY MINISTER IN THE
{ MINISTRY OF HUMAN RESOURCE
| DEVELOPMENT (DEPARTMENT OF
. EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) In
accordance with the Recruitment Rules,
33-1/3% posts of TGTs & PGT in Kendriya
Vidyalayas are filled by promotion from
PRTs and TGTs respectively.

(b) No post of TGT and PGT was
filled by direct recruitment during 1991-92
and 1992-93 in 1espect of General category.
However 271 candidates were recommended
! for appointment as TGTs and 186 candi-
dates as PGTs in special recruitment drive
of identified backlog vacancies, for SC/
ST in 1992-93. In 1993-94, 1785 and 1554
oilers of appointment have been issued for
the post of TGT anl PGT respectively
against Direct Recruitment quota.

In all 373 PRTs were promoted as TGQT
during 1991-92 and 1992-93. 156 TGTs and
i37 TGTs were also promoted to the post

of PGT during 1991-92 anl 1992-93 res-
pectively.

Extension of Delhi University

3447. SHRI KRISHNA KUMAR BIRLA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Central Government and
the University Grants Commission are not
paying any adequate attention on the ex-

pansion and modernisation of the Delhi
University ;

(b) whether the number of students seek-
ing cnrolment are increasing day by day
in the Delhi University ;

(c) whether the plans of setting up more

colleges has been pending due to paucity
of funds; and

(d) if so, the concrete steps now the
Central Government and UGC propose to
take in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
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CULTURE) (KUMARI SELJA): (a) Accor-
ding to the informatien furnished by the
University Grants Commission besides
releasing non-plan maintenance grants to
the University of Delhi and its colleges,
the Commission has made allocation of
Rs. 12.85 crores to the University of Delhi
for the 8th plan period for impreving the
quality and efficiency of departments and
faculties by upgrading and modernising the
laboratory, library, equipment and work-
shop faclities and strengthening Central
Instrumentaion facilities.

(b) Yes, Sir. There is a rising trend for
seeking enrolment in the University of
Delhi.

(c) The Government of National Capital
Territory of Dethi has informed that it
proposes to set up three new degree colleges
in Delhi and the funds for this purpose
Have been provided in its budget for the
vear 199495,

(4) Does not arise.

Pireservation of Cuftural Property

3448. SHRI KRISHNA KUMAR BIRLA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether there is persistent demand
to involve private sector in the conservation
of cultural property in the country;

(b) if 30, the reaction of Government in
this regard ;

(c) whether Government agéncies are not
able to conserve cultural property in the
country ; and

(d) the steps now Government propose to
take in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVBLOPMENT (DEPARTMENT OF
ERUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) to
(® The Government has not received any
‘sueh denvand from public or private Insti-
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tutrons te imvolve private sestor in the
conservation of cultural property. However,
the Government will not be averse to

involve any private organisation competemt
to carry out such conservation. The Iadiaa
National Trust for Art and Cultural Heritage
and its branches are encouraged to involve
themselves in this task. These Oranisations
and any other private effort are welcome,
not because Government is not able to do
these activities but any number of Orga-
nisations supplementing efforts in this regmrd
will be to the ultimate benefit of preserva-
tion and conserving our priceless Cultural
Heritage.
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